| TEM NO 89 REA STRAR COURT. 1 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1961 OF 2010
BEFORE THE REG STRAR S. G SHAH
UNION OF | NDI A & ORS. Appel I ant (s)
VERSUS

DI NESH PRASAD Respondent ( s)
(Wth appl n(s) for c/delay)

Date: 07/12/2011 Thi s Appeal was called on for hearing today.
For Appell ant(s)

Ms. Deepali S. Surana, Adv.
M. B. Krishna Prasad, Adv.

For Respondent (s)
Ms. Susmita Lal, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Delay in filing statenent of case by the appellants
as well as respondent is condoned.
Regi stry to process the matter for listing before

the Hon' bl e Court, as per rules.

(S. G SHAH)
REG STRAR

rd



